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ability of cooling water, seismic  re-
quirements etc. and delays in  the
delivery of major equipment are the main
factors causing a slippage in the project
schedule.

(¢) The two units each of 35 MWe
capacity are expected to be commis
sioned in 1987-88 and 1988-89 respec
tively.

(d) At the time of financial sanc
tion the station was estimated at
Rs. 209.89 crores. Expenditure in
curred upto end March, 1984 is
Rs. ¢ 274.81 crores and the revised
sanctioned cost is Rs. 399.64 crores.

430. [Transferred to the 22nd Jan-
uary, 1985].
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Celebration of International Youth
Year

432. SHRI S. W. DHABE: Will the

PRIME MINISTER be pleased to

state:

(a) whether Government have
drawn up any plans to celebrate the
International Youth Year-1985 ' in
India;

(b) if so, what are the details thereof;
and

(c) what concrete programme has
been drawn up to promote the cause of
sports amongst the Youth during the
Year?

THE MINISTER OF STATE IN THE
DEPARTMENT OF YOUTH AFFAIRS
AND SPORTS (SHRI R. K
JAICHANDRA SINGH): (a) Yes, Sir.

(b) A calendar of activities has been
drawn up and the State Governments
have been also requested to observe the
Youth Year in the light of the
programmes suggested in the Calendar.
Th3 activities include youth work camps,
national integration camps, seminars and
exhibitions on youth, sports activities etc.
The National Youth Day , and the
Na-
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tional Youth Week have been already
enthusiastically celebrated as part of the
Youth Year activities.

(c) All sports schemes aim basically at
promotion of sports among the youth. It is
proposed to intensify the existing sports
schemes and to launch certain new schemes,
subject to availability of resources, in the
context of the Seventh Five Year Plan.
Mention may be made in this context of the
national coaching scheme, sports talent search
scholarships grants' to State Governments and
State Sports Councils, grants to national sports
federations and' adoption of schools for
promotion of sports and games.

Setting up of development boards in
Maharashtra

433, SHRI S. W. DHABE: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether the resolution passed by
Maharashtra Legislature on the 26th July,
1984 recommending the setting up of
Development Boards in Maharashtra under
article 371(2) of the Constitution along with a
forwarding note or letter from Maharashtra
Government have been received by the
Central Government;

(b) if so, when and what is the text of the
resolution, together with the forwarding note
or letter sent by the State Government; and

(c) by when these Boards, includ
ing one for Vidarbha where agitation
in the matter is going on, are likely
to be set up?

THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN): (a) and (b) Yes, Sir.
The text of the Resolution passed by the
Mabharashtra Legislature is as under:

"This Legislative Assembly/Council resolves
that the Government of Maharashtra should
request the President of India to issue, in
exercise of the powers conferred by clause
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of Article 371 of the Constitution of Indian
upon him, an Order in respect of the State of
Maharashtra for establishment of three
separate. Development Boards for Vidarbha,
Mara-thwada and the rest of Maharashtra."

(¢) The matter is receiving attention. It is not
possible at this stage to indicate when these
Boards would be set up.

Setting up of Atomic Power Plants in the
Seventh Plan period

434, SHRI R. RAMAKRISHNAN: Will
the PRIME MINISTER be pleased to state:

(a) whether Government propose to ret up
a few more atomic power plants during the
Seventh Five Year Plan period; and

(b) whether any committee has been
constituted to advise the Government on the
suitability of the sites; and whether
Kayaneulam, Tiravelvili district, in Tamil
Nadu, has been approved as one of the sites by
this committee?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVE-
LOPMENT, ATOMIC ENERGY, SPACE
AND ELECTRONICS (SHRI SHIVRAJ
PATIL); (a) Yes, Sir.

(b) A Committee has been constituted for
recommending suitable sites. The report of the
site Selection Committee for the Southern
Electricity Region is being examined by the
Government at present.
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